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Previous Scheme New/Modified

Scheme
(wef. AY-2019-20)

Rate of Scholarship  Boys 32000/~ p.m. 32500/~ p.m.
Girls 32250/- p.m. 33000/-p.m.
No of Scholarship Defence 5500 5500
(equal number of Home 2000 2000
Boys & Girls) Railway 150 150
State Police (MHA) Does not exist 500
TotaL 7650 8150

Ambit of Scholarship The ambit of PMSS has been extended to the wards of State
Police officials also who are martyred during terror/naxal
attacks from Academic Year 2019-20. The quota of new
scholarships for wards state police officials is 500 in a year.

Ministry of Home Affairs is the nodal Ministry in this regard.

(c) NA.
Creation of post of Air Defence Command

28. KUMARI SELJA: Will the Minister of DEFENCE be pleased to

state:
(a) whether there is any proposal to create a post of Air Defence Command,
(b) if so, the details thereof;

(¢) whether there is any proposal to create common logistic pool of the three

defence services; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD
YESSO NAIK): (a) A study team is preparing the road map for creation of an Air

Defence Command.

(b) The purpose of the road map is to come up with proposal of integrating
the Air Defence resources of the different services under a single agency, so as to
ensure jointness and optimisation of resources, procedures and communication

arrangements.
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(c) and (d) Yes, Sir. Three Joint Logistic Nodes (JLNs) are being established
at Mumbai, Guwahati and Port Blair for Logistics Integration between the three

services.
Participation of private sector in "Make-in-India’ programme

129. SHRI MAHESH PODDAR: Will the Minister of DEFENCE be pleased to

state:

(a) whether it is a fact that Government has given the opportunity to private
sector to compete in the manufacturing of defence equipments under Make-In-India

programme;

(b) if so, the current status of participation of private sector in the

manufacturing and supply of defence equipments; and

(c) the details of the effect of the import of defence equipments due to
participation of private sector in the manufacturing and supply of defence

equipments?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI SHRIPAD
YESSO NAIK): (a) Yes, Sir. Government has taken following steps to provide the
opportunity to private sector to compete in the manufacturing of defence equipments

under 'Make in India' programme:

i Defence Procurement Procedure (DPP) has been revised in 2016 wherein
specific provisions have been introduced for stimulating growth of the

domestic defence industry including private sector.

i. A new category of procurement 'Buy {Indian-IDDM (Indigenously
Designed, Developed and Manufactured)}' has been introduced in DPP-
2016 to promote indigenous design and development of defence
equipment. It has been accorded top most priority for procurement of
capital equipment. Besides this, preference has been accorded to 'Buy
(Indian)', 'Buy and Make (Indian)' & 'Make' categories of capital acquisition
over 'Buy (Global) & 'Buy & Make (Global)' categories.

iii.  FDI Policy has been revised and under the revised policy, FDI is allowed

under automatic route upto 49% and beyond 49% through Government

TOriginal notice of the question was received in Hindi.



